IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :22-01-2026

Date 22.01.2026

Date of

Application

Name of
the
Applicant

Dealin
Sectio

ABLAPL-

/2026 |22.01.2026 |7,/ oS JENA $2. Order Dtd. 2026-01-20 BAIL-2
COURT
ABLAPL-
/2026 |22.01.2026 |}/ 200/ oo [HK PANDA TS. Order Dtd. 2026-01-20
COURT
ABLAPL-
/2026 |22.01.2026 |, o000 |S JENA TS Order Dtd. 2026-01-20 BAIL-1
COURT
ABLAPL-
/2026 |22.01.2026 |7 50, /000 M MOHANTY $2. Order Dtd. 2026-01-20
COURT
WP (C) - BISWAJIT o WRIT
/202622.01.2026 oo b 0o OHAPATRA $2. Order Dtd. 2026-01-21 BRANCEH-
COURT
WP (C) - R K sl WRIT
/2026 |22.01.2026 | 1c 200000 hionapATRA ggb 2 [order Dtd. 2026-03-09 BRANCEH-
CRLA- COURT
/2026(22.01.2026 P.K.ROUTRAY NO. 2 |0rder Dtd. 9999-12-31
1490/2025
OLD
COURT
CONTC- SWOYAM
/2026 |22.01.2026 | 20000000 |Spanuy JENA ggb 2 |order Dtd. 2026-01-21
COURT
CONTC- SWOYAM
/2026 |22.01.2026 |0 070000 |Spanng JENA ggb 2 |order Dtd. 2026-01-21
COURT
CONTC- SWOYAM
/2026|22.01.2026 o000 000 |Spanny JENA ggb 2 |order Dtd. 2026-01-21
BLAPL- ARUN KUMAR COURT
/202622.01.2026 |00 000 mupnTa No. & |order Dtd. 2026-01-21
WP (C) - COURT e
/2026 |22.01.2026 || o0 0, M K PATI No. g |Order Dtd. 2026-01-21
WP (C) - COURT o WRIT
/2026 |22.01.2026 | 000, [H K MOHANTA No. 7 |Order Dtd. 2026-01-29 BRANCE-




WP (C) - COURT o WRIT
/2026(22.01.2026 |-, [P K MISHRA [C. No. 7 lorder Dtd. 2026-01-21 ERANCE-
WP (C) - COURT o WRIT
/2026(22.01.2026 oo -0, [P K MOHANTY [C. No. 7 lorder Dtd. 2026-01-21 ERANCE-
WP (C) - COURT o
/2026 22.01.2026 |50 oo . |P K MISHRA |C. N, 7 lorder Dtd. 2026-01-21
WP (C) - COURT o WRIT
/2026 (22.01.2026 | 32,00 o oS K BISWAL |C. No. 1 |Order Dtd. 2026-01-21 ERANCH-
WP (C) - COURT o WRIT
/2026(22.01.2026  |,1 300~ |K MANDAL C. No. 7 lorder Dtd. 2026-01-20 ERANCE-
WP (C) - COURT o WRIT
/2026 (22.01.2026 |,7c50" o - |A BEHERA C. No. 1 order Dtd. 2026-01-20 BRANCE-
WP (C) - COURT o WRIT
/2026 |22.01.2026 |30 0 o0,c|U P BAG C. No. 1 order Dtd. 2026-01-20 BRANCE-
WP (C) - COURT o WRIT
/2026 (22.01.2026 |3 00 o0, A K SWAIN |C. No. 1 order Dtd. 2026-02-12 BRANCE-
WP (C) - COURT o WRIT
/2026 |22.01.2026  |jocc o0, |P K MOHANTY |C. No. 1 |Order Dtd. 2026-01-20 BRANCH-
BLAPL- COURT
/2026 (22.01.2026 | 0000 o |SK BISWAL  |C. No. 1 order Dtd. 2026-01-21
BLAPL- COURT
/2026 (22.01.2026 | oo oo, [PK MOHANTY |C. No. 1 |Order Dtd. 2026-01-21
WP (C) - COURT o WRIT
/2026 (22.01.2026 |0 =, oo o |A MOHANTY  |C. No. 1 lorder Dtd. 2026-01-20 BRANCE-
BLAPL- COURT
/2026 |22.01.2026 |- > . B BARIK C. No. 3 order Dtd. 2026-01-21
BLAPL- NITYANANDA COURT
/2026 22.01.2026 |10 00 |y C. No. 3 (Order Dtd. 2026-01-21
. COURT
/2026 (22.01.2026 PK PRADHAN [C. NO. |Order Dtd. 2026-01-21
43/2026 1
RSA- COURT
/2026 |22.01.2026 PK PRADHAN [C. NO. |order Dtd. 2026-01-21
43/2026 1
BLAPL- COURT
/2026 (22.01.2026 S K SUNDARA [C. NO. |Order Dtd. 2024-03-07 BAIL-1
11105/2023 15
CRIMP- COURT
/2026 |22.01.2026 A. K. BEHERA|C. NO. |order Dtd. 2026-01-15
1714/2025 12
/2026|22.01.2026 |CRLMP- A. MOHANTY |[C. (COURT |Order Dtd. 2026-01-20




1685/2025 NO.
12
. COURT
/2026 (22.01.2026 SARAT DASH NO. |Order Dtd. 2026-01-20
4172/2024 0
ABLAPL— KARTIK COURT
/2026(22.01.2026 7200 |CHANDRA NO. |Order Dtd. 2026-01-20 BATL-1
TRIPATHY 17
COURT
BLAPL- J. R.
/2026(22.01.2026  [oLEMC 9l R TS' Order Dtd. 2026-01-21
COURT
ABLAPL-
/2026(22.01.2026 Tl Nk ROUT Tg. Order Dtd. 2026-01-20 BATIL-2
COURT
/2026 (22.01.2026 | CREREV= 1 o pash NO. |order Dtd. 2026-01-21
574/2025 .
COURT
/2026 (22.01.2026 |CRDREV= g ppHERA NO. |Order Dtd. 2026-02-20
19/2026 0
CRLMC- COURT
/2026 (22.01.2026 A.PATTANAIK NO. |Order Dtd. 2026-01-20
146/2026 0
COURT
CRLMC- ACHYUTANANDA
/2026(22.01.2026  [[pler o BEEPR o ?2' Order Dtd. 2026-01-20
COURT
CONTC-
/2026 (22.01.2026  |CORTC0 s DAS TS. Order Dtd. 2026-01-20
/2026 (22.01.2026 |CONTCT B.BEHERA §8URT Order Dtd. 2026-01-20
0L 5263/2025 [P o :
COURT
CRLMP-
/2026(22.01.2026  |Torete  |p.K.DAS TS. Order Dtd. 2026-01-16
/2026 (22.01.2026 | CRLME- N . PANDA ESURT Order Dtd. 2026-01-20
0L 1640/2025 N o :
WRIT
COURT
WP (C) - M/S.BAMADEV o BRANCH
/2026(22.01.2026  [5- O) o oS5 TS. Order Dtd. 2026-01-20 st
BENCH-"
COURT
CRLMP- BYOMAKESH
/2026 22.01.2026 (S0 0 O TS. Order Dtd. 2026-01-20
WRIT
COURT
WP (C) - L BRANCH
/2026 22.01.2026 "0 507 P K SWATN TS. Order Dtd. 2026-01-20 i
BENCH-"
CRLMP- BYOMAKESH COURT
/2026 (22.01.2026 [ c50he i FoURY order pd. 2026-01-30
CRLMP- BYOMAKESH COURT
/2026 22.01.2026 S0 0 coUR order pd. 2026-01-20




CRLMP- BYOMAKESH COURT
/2026 22.01.2026 TR0 o DEOTEES FOURT lorder Drd. 2026-01-20
WRIT
WP (C) - COURT o BRANCH
/2026(22.01.2026  [15 S)7 o & swaIw FOURY lorder ptd. 2026-01-20 s
BENCH-7
CMP- COURT
/2026(22.01.2026 |07 . |R.SETHT FOURY lorder ptd. 2026-01-20
CcMP- COURT
/2026(22.01.2026 |77 o [H.S.PANDA COURY lorder Drd. 2026-01-20
WRIT
WP (C) - COURT L BRANCH
/2026(22.01.2026  [1e,c07 o |p K SWAIN FoURY order prd. 2026-01-20 st
BENCH--
CRLMC- COURT
/2026(22.01.2026 |50 |BLBARIK FoURY order prd. 2026-01-20
CRLMC- COURT
/2026(22.01.2026 |[NUCT L BARIK OURY lorder Drd. 2026-01-20
. COURT
/2026 |22.01.2026 R.SETHI NO. 2 |order Dtd. 2026-03-11
4599/2025
OLD
. COURT
/2026 |22.01.2026 L. SAHOO NO. 2 |order Dtd. 2026-01-19
3804/2025
OLD
COURT
/2026 [22.01.2026 |CRLMCT M.DAS NO. 2 |order Dtd. 2026-01-16
2567/2025
OLD
. COURT
/2026 (22.01.2026 P.K.MOHANTY NO. 2 |order Dtd. 2026-02-05
1575/2025
OLD
COURT
CRLMC- CRIMINZ
/2026(22.01.2026  [[50°° . |G.R.PATRA NO. 2 |order Dtd. 2026-01-19 e
OLD
COURT
CRLMC- CRIMINZ
/2026 22.01.2026 S CUUC - P.K.MOHANTY Tg. Order Dtd. 2026-02-04 e
/2026 [22.01.2026 |CRLMCT M.R.SAHOO ESURT Order Dtd. 2026-01-19
0L 3656/2025 [ R- o :
COURT
We (C) - o WRIT
/2026(22.01.2026 |1 50" |p K ROUTRAY Tg. Order Dtd. 2026-01-21 o N
COURT
We (C) - L WRIT
/2026 22.01.2026 12 007 IS K RATH Tg. Order Dtd. 2026-01-19 e,
COURT
WP (C) - JYOTI RANJAN _ _
/2026(22.01.2026  [1c.C)° 19O NO. |order Dtd. 2026-01-21

15




COURT

WRIT

/2026|22.01.2026 ?gé§>5026 P NO.  lorder Dtd. 2026-03-18 ?§?$§21
BENCH--
/2026 22.01.2026  [12(C)° - |TXOTIRANTAN No. . loxder ptd. 2026-01-21 .
e (C) - COURT
/2026(22.01.2026 [} 2" |p.P.DASH No. Order Dtd. 2026-01-20
/2026 22.01.2026 ?558>5026 S A VRAR §§?RT Order Dtd. 2026-01-21 e NCH.
/2026(22.01.2026 gségé;zozs A.K.BEHERA %;?RT Order Dtd. 2026-03-11 QiiECH_
/2026 22.01.2026 |12 (57 lg.c.marAL §§?RT Order Dtd. 2026-02-18 e NCH.
/2026 22012006 ()~ BSHUTOSH :gu Order DEd. 2026-03-10
/2026 |22.01.2026 ?gég>;026 ﬁiﬁiﬁ?iH %;?RT Order Dtd. 2026-03-10 QE;ECH_
/2026 |22.01.2026 f§é3;526 ;igHOBANT §§?RT Order Dtd. 2026-03-10 gii;CH_
/2026(22.01.2026 gié;£526 P.K.MOHANTY §§?RT Order Dtd. 2026-03-10 QiiECH_
e (C) COURT
/2026(22.01.2026 |10 )" |R.K.sAHU No. order Dtd. 2026-03-10
/2026 22.01.2026 |121S)° IR .R.JETHI §§?RT Order Dtd. 2026-03-10 e NCH.
/2026 22.01.2026 ?gé;;526 S.SWAIN §§?RT Order Dtd. 2026-03-10 e NCH.
/2026 22.01.2026 2?};%;6 D.BISWAL %g?RT Order Dtd. 2026-03-10 N ANCH.
/2026 22.01.2026 |5 1C)7  lsarar DASH %g?RT Order Dtd. 2026-01-20 e NCH.
/2026 22.01.2026 ggégi;2025 D.BISWAL §§?RT
/2026 (22.01.2026 25232526 iy %g?RT N ANCH.
/2026 [22.01.2026 ggég;;2025 ;ﬁ;ié?éSH ES?RT Order Dtd. 2026-01-20




21

COURT
WP (C) - WRIT
/2026122.01.2026 8/2026 SARADA NAYAK C. I;i). BRANCH-
e (C) - COURT
/2026 (22.01.2026 K .MOHAPATRA |C. NO. |order Dtd. 2026-01-19
702/2026 o
COURT
WP (C) - o WRIT
/2026(22.01.2026 15507 le. R, swamn e g?. Order Dtd. 2026-01-20 o N
CRLA- COURT
/202622.01.2026 |o3°° . |S CHOUDHURYI [C. COURT lorder Drd. 2026-02-04
COURT
WP (C) - A. K. o
/2026(22.01.2026 |10 00 o c. gg. Order Dtd. 2026-01-20
P () - COURT
/2026(22.01.2026  [10.5)° o le. R. swaIN [c. gg. Order Dtd. 2026-01-19
WRIT
COURT
WP (C) - L BRANCH
/2026(22.01.2026 10 )7 ls.B.sETHT  [c. gg. Order Dtd. 2026-01-20 st
BENCH-_
P () - COURT
/2026(22.01.2026 |5 007 IMD.ABID c. Tg. Order Dtd. 2026-01-20
COURT
WP (C) - o WRIT
/2026(22.01.2026 30 2)°  lenky gmwa e Tg. Order Dtd. 2026-01-20 e
B () - COURT
/2026(22.01.2026 |20 07 |p.K. JENA c. Tg. Order Dtd. 2026-01-20
COURT
WP (C) - L WRIT
/2026(22.01.2026 1o 2)° o le. k. gEA fc. ?S' Order Dtd. 2026-01-21 e
B () - COURT
/2026(22.01.2026 5 5)° b k.pEHURY e Tg. Order Dtd. 2026-01-20
COURT
WP (C) - BHARAT B B WRIT
/2026(22.01.2026 30 500 AT c. Tg. Order Dtd. 2026-01-20 o e
COURT
We (C) - AMIYA KUMAR o
/2026(22.01.2026 |15 5" B c. Tg. Order Dtd. 2026-01-20
WRIT
/2026 |22.01.2026 |"E(C)~ N.C.SINHA |C ESURT Order Dtd. 2026-01-20 BRANCH
0L 1261/2026 N-C- : e : (DIVIS]
BENCH-1
COURT
We (C) - o WRIT
/2026(22.01.2026 15 90" o lp.K.MOHANTY |C. Tg. Order Dtd. 2026-01-20 o N
W (C) - COURT
/2026 (22.01.2026 M R ROUTRAY |C. NO. |order Dtd. 2026-01-19
597/2026 s




COURT

WP (C) - o WRIT
/2026(22.01.2026  [3°15)7 la K BARIK gg. Order Dtd. 2026-02-25 e,
COURT
WP (C) - o WRIT
/2026 22.01.2026 "> )"k c PaNDA gg. Order Dtd. 2026-01-20 e
WRIT
/2026 |22.01.2026 |WELC) S K PRADHAN ESURT Order Dtd. 2026-01-20 BRANCH
. . 1239/2026 23. . (DIVIS]
BENCH-1
COURT
WP (C) - SANJAY KUMAR B B WRIT
/2026 22.01.2026 "7 " SEWE gg. Order Dtd. 2026-01-21 e
B () COURT
/2026 (22.01.2026 S K PARDHAN NO. |order Dtd. 2026-01-20
427/2026 =
N M/S SARAT COURT
/2026122.01.2026 60/2026 CHANDRA NO. Order Dtd. 2026-01-21 CONTEME
MEKAP 23
COURT
WP (C) - SANJAY KUMAR B B
/2026 22.01.2026 1157 SRR gg. Order Dtd. 2026-01-21
COURT
WP (C) - o WRIT
/2026(22.01.2026 [V 1510 |s K PRADHAN gg. Order Dtd. 2026-01-20 e
COURT
WP (C) - SANJAY KUMAR _ _ WRIT
/2026 22.01.2026 |12 5" SRR gg. Order Dtd. 2026-01-21 e
COURT
WP (C) - L WRIT
/2026(22.01.2026 150" |s K PARDHAN gg. Order Dtd. 2026-01-20 o N
COURT
WP (C) - o WRIT
/2026(22.01.2026 10 207 L. ACHART gg. Order Dtd. 2026-01-21 e
COURT
WP (C) - TARAKANTA L
/2026(22.01.2026  [1c 17 LR gg. Order Dtd. 2026-01-21
WRIT
COURT
WP (C) - L BRANCH
/2026(22.01.2026 |1 00" |k K NATH gg. Order Dtd. 2026-01-21 s
BENCH-_
CONTC- COURT
/2026(22.01.2026 |00 |K.PARIDA gg. Order Dtd. 2026-01-21
WRIT
/2026 |22.01.2026 |WE(C)- K C NAYAK ESURT Order Dtd. 2026-01-21 BRANCH
0L 37778/2025 o : (DIVIS]
BENCH-_
COURT
WP (C) - PABITRA L
/2026 22.01.2026 ;o )0 o [ER ERS gg. Judgement Dtd. 2026-01-21
WP (C) - COURT
/2026(22.01.2026 |15 )" |p K LENKA NO. |order Dtd. 2026-01-19

23




WP (C) -

COURT

/2026(22.01.2026 105972026 |& C SAMAL gg. Order Dtd. 2026-01-21
COURT
WP (C) - o WRIT
/2026(22.01.2026 5731/2024 |B-SAMAL 22. Judgement Dtd. 2026-01-20 BRANCH-
COURT
WP (C) - o WRIT
/2026(22.01.2026 610,202¢ |C RANA gg. Order Dtd. 2026-01-21 BRANCH-
WP (C) - COURT
/2026(22.01.2026 B B MALLICK NO. |order Dtd. 2026-01-21
2176/2026 3
WRIT
WP (C) - COURT P BRANCH
/2026(22.01.2026 217472026 |- T-NAYAK No. 1 (order Dtd. 2026-02-23 (DIVIS]
BENCH--
WP (C) - RAJALAXMI COURT _ _
/2026(22.01.2026 678/2026 | BISWAL No. 1 (0rder Dtd. 2026-01-21
WP (C) - COURT P WRIT
/202622.01.2026 | 1oo3 50,0 (S C BISWAL No. 1 lorder Dtd. 2026-01-21 BRANCH-
WP (C) - COURT L WRIT
/2026(22.01.2026 196172026 |S C BISWAL No. 1 order Dtd. 2026-01-21 BRANCH-
WP (C) - COURT
/2026(22.01.2026 173872026 M R SAHOO gg. Order Dtd. 2026-02-10
COURT
WP (C) - o WRIT
/2026(22.01.2026 588/2026 M R ROUTRAY gg. Order Dtd. 2026-01-19 BRANCH-
COURT
WP (C) - o WRIT
/2026(22.01.2026 167972026 M R SRHOO gg. Order Dtd. 2026-02-10 BRANCH-
WP (C) - COURT Cnal WRIT
/2026(22.01.2026 25337 /2025 P NAYAK No. g |order Dtd. 2026-03-06 BRANCH-
WP (C) - RANJIT COURT _ _ WRIT
/2026(22.01.2026 3327072025 MOHANTY No. g (0rder Dtd. 2026-01-21 BRANCH-
WP (C) - COURT o
/2026(22.01.2026 1788/2026 |J C BARAL No. g |order Dtd. 2026-01-21
COURT
WP (C) - ol WRIT
/2026(22.01.2026 2142 /2026 B MOHANTY 22. Order Dtd. 2026-02-23 BRANCH-
WP (C) - COURT
/2026(22.01.2026 2093/2026 P MOHANTY gg. Order Dtd. 2026-01-21
W (C) - COURT
/2026(22.01.2026 A MOHANTY NO. |Order Dtd. 2026-02-17
2064/2026 23
COURT
WP (C) - o WRIT
/2026(22.01.2026 176172026 A MOHANTY NO. |order Dtd. 2026-01-21 BRANCH-

23




COURT

WP (C) - ol WRIT
/2026 (22.01.2026 |3 500 o0, A K SETHI gg. Order Dtd. 2026-01-21 BRANCEH-
COURT
WP (C) - ol WRIT
/2026(22.01.2026 |g 0 o |S MOHANTY 22. Order Dtd. 2026-01-21 BRANCH-
WP (C) - COURT
/2026(22.01.2026 H K MOHANTA NO. |0rder Dtd. 2026-01-21
957/2026 23
WP (C) - COURT
/2026(22.01.2026 |5, 000 00, N ROUT gg. Order Dtd. 2026-01-21
COURT
WP (C) - o WRIT
/2026 |22.01.2026 | 0 0050 S K PRADHAN gg. Order Dtd. 2026-01-20 BRANCH-
WP (C) - COURT
/2026 |22.01.2026 |10 og,c [B-K. SWAIN 22. Order Dtd. 2026-01-20
COURT
WP (C) - o WRIT
/2026 |22.01.2026 | o5 o0, M R ROUTRAY NO. 2 |0rder Dtd. 9999-12-31 BRANCH-
OLD
CRLMC— COURT
/2026 (22.01.2026 R. K. BARIK NO. 2 |0rder Dtd. 2026-01-21
226/2026
OLD
COURT
WP (C) - ol WRIT
/2026 |22.01.2026 |3 o750, M R ROUTRAY NO. 2 |order Dtd. 2026-01-19 BRANCEH-
OLD
COURT
CRLMC- GYANA RANJAN
/2026|22.01.2026 | 0 o0 |Samea NO. 2 |0rder Dtd. 2026-01-20
OLD
COURT
WP (C) - o WRIT
/2026 |22.01.2026 | 00 00, M R ROUTRAY NO. 2 |order Dtd. 2026-01-19 BRANCEH-
OLD
COURT
CRLMC- BINDU SAGAR
/2026 |22.01.2026 | )50 000 o oy NO. 2 |0rder Dtd. 2026-01-21
OLD
WP (C) - COURT
/2026(22.01.2026 M R ROUTRAY NO. 2 |order Dtd. 2026-01-19
512/2026
OLD
CRLMC— COURT
/2026 (22.01.2026 P. K. BEHERA NO. 2 |0rder Dtd. 2026-01-21
235/2026
OLD
COURT
CRLMC- SUVENDU
/2026(22.01.2026 | .00 000 loarTk NO. 2 |0rder Dtd. 2026-01-21
OLD
COURT
WP (C) - el WRIT
/2026 |22.01.2026  |co07o0,c M R ROUTRAY NO. 2 |0rder Dtd. 2026-01-19 BRANCH-
OLD
CRLMC— COURT
/2026 (22.01.2026 DILLIP SAMAL NO. 2 |0rder Dtd. 2026-01-21
225/2026
OLD
CRIMC- PABITRA COURT
/2026 |22.01.2026 | /o 0, |[KUMAR NO. 2 |0rder Dtd. 2026-01-21
MOHANTY OLD




CRIMO- COURT
/2026 (22.01.2026 N. K. DAS C. NO. 2 |0rder Dtd. 2026-01-20
202/2026
OLD
COURT
CRLMC- SUVENDU
/2026(22.01.2026 | Z2 070 oo [papry c. NO. 2 |order Dtd. 2026-01-20
OLD
COURT
CRLMP- PRAVAT KUMAR
/2026 |22.01.2026 | o005 0 o | C. NO. 2 |0rder Dtd. 2026-01-21
OLD
CRIMD- COURT
/2026 22.01.2026 L. JENA c. NO. 2 |order Dtd. 2026-01-21
1623/2025
OLD
CRLMD- COURT
/2026 122.01.2026 LULU JENA c. NO. 2 |order Dtd. 2026-01-21
1624/2025
OLD
CRLA- COURT
/2026 (22.01.2026 |, 200 A. PANDA c. No. g |Order Dtd. 2026-01-20
COURT
CMP- PRASANTA
/2026 (22.01.2026 | °0 o KUMAR DAS c. NO. 2 |0rder Dtd. 2026-01-21
OLD
— COURT
/2026 122.01.2026 K. C. PANDA C. NO. 2 |order Dtd. 2026-01-21
100/2026
OLD
— COURT
/2026 (22.01.2026 R. K. BARIK |C. NO. 2 |order Dtd. 2026-01-21
77/2026
OLD
COURT
CRLA- GYANA RANJAN
/202622.01.2026 |7, >0" o [oaTRa C. NO. 2 |Order Dtd. 2026-01-21
OLD
COURT
CRLMC- B. B. CRIMIN?
/2026 (22.01.2026 | S0 00 o C. ggb 2 |order Dtd. 2026-01-19 1 SC
COURT
CRLMP-
/2026 (22.01.2026 B.R.SENAPATI |C. NO. 2 |order Dtd. 2026-01-21
42/2026
OLD
BLADL- COURT
/2026 (22.01.2026 B P TANGA c. NO. 2 |Order Dtd. 2026-01-21
11704/2025
OLD
FAO- COURT
/2026(22.01.2026 [, 0o, |L.SAHOO C. No. 1 |Order Dtd. 2026-02-20
CHEERA
/2026 (22.01.2026 ?§22532025 RANJAN C. ;gURf Order Dtd. 2026-01-20
SATAPATHY :
CONTC- COURT
/2026 (22.01.2026 | oo o [P K JENA C. No. 1 |Order Dtd. 2026-01-20 CONTEMI
CRLA- SURYAKANTA COURT CRIMIN?
/2026 (22.01.2026 |10 o 0on | Daeuoh b e No. o |Order Dtd. 2026-03-09 ADDEAL
JCRLA- SWETAPANDA COURT CRIMIN?
/2026(22.01.2026 200 o 2000 C. No. o |order Dtd. 2026-01-19 ADDEAL
CRLA- SUVENDU COURT CRIMIN?
/2026 (22.01.2026 |- DARIK C. No. o |Order Dtd. 2026-02-05 ADDEAL
/2026(22.01.2026  |ABLAPL- M BEHERA C. |COURT |Order Dtd. 2026-01-20 BATL-2




509/2026 NO. 3
OLD
COURT
/2026 (22.01.2026 [ABLAPL™ v pppERa NO. 3 |Order Dtd. 2026-01-20
370/2026
OLD
COURT
/2026 22.01.2026 [SDLAPLZ g garr NO. 3 Order Dtd. 2026-01-20 BATL-1
366/2026
OLD
COURT
/2026 [22.01.2026 AELAPLT ly Marpick NO. 3 |Order Dtd. 2026-01-20
364/2026
OLD
COURT
ABLAPL- SAROJ RANJAN
/2026(22.01.2026 5o 00 [SAEY O NO. 3 |Order Dtd. 2026-01-20
OLD
COURT
/2026 |22.01.2026 [BBDAPL™  op MIsHRA NO. 3 |order Dtd. 2026-01-20 BATL-1
359/2026
OLD
Biapr.  |SURYA COURT
/2026122.01.2026 358/2026 NARAYAN NO. 3 |Order Dtd. 2026-01-20 BAIL-1
MISHRA OLD
COURT
WP (C) - L WRIT
/2026(22.01.2026 [T 0" |k PARIDA NO. 3 |order Dtd. 2026-01-20 o i
OLD
COURT
/2026 (22.01.2026 |AoCAPL” g BEuERa NO. 3 |order Dtd. 2026-01-20
356/2026
OLD
COURT
WP (C) - o WRIT
/2026 (22.01.2026 301507 M R ROUTRAY NO. 3 |order Dtd. 2026-01-21 o
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026 70 007 Ik PATDA NO. 3 |order Dtd. 2026-01-20 o NCH.
OLD
COURT
/2026 [22.01.2026 [CBLAPL™ iy sENa NO. 3 |Order Dtd. 2026-01-20
406/2026
OLD
COURT
/2026 22.01.2026 [PBLEPL™ o avak NO. 3 |order Dtd. 2026-01-20
407/2026
OLD
B () - COURT
/2026 (22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
18476/2025
OLD
COURT
/2026 (22.01.2026 [RBLAPL™ o miRIK NO. 3 |order Dtd. 2026-01-20 BATL-2
5729/2025
OLD
COURT
WP (C) - WRIT
/2026(22.01.2026 271207 Ik paTDA NO. 3 |order Dtd. 2026-01-20 R CH.
OLD
COURT
/2026 22.01.2026 |[BBLAPL= oy pash NO. 3 |order Dtd. 2026-01-20
6669/2025
OLD
WP (C) - COURT
/2026 22.01.2026 "¢ 0} K PARTDA NO. 3 |Order Dtd. 2026-01-20

OLD




COURT
/2026 22.01.2026  |[PBLAPL™  lux panDA NO. 3 |order Dtd. 2026-01-20
11012/2025
OLD
WRIT
/2026 |22.01.2026 |WE(C)= K PARIDA ESURg Order Dtd. 2026-01-20 BRANCH
UL 16557/2025 o : (DIVIS]
BENCH-1
COURT
/2026 122.01.2026 [PBLAPL™ 15 pazra NO. 3 |0rder Dtd. 2026-01-20 BAIL-1
13206/2025
OLD
COURT
WP (C) - SURIYAKANTA B B
/2026 22.01.2026 15 97 S0 NO. 3 |Order Dtd. 2026-01-21
OLD
COURT
/2026 (22.01.2026 PBLAPL™  lop MoHANTY NO. 3 |Order Dtd. 2026-01-20
13337/2025
OLD
COURT
/2026 22.01.2026 |[PBLAPL™ ok BARIK NO. 3 |order Dtd. 2026-01-20
13344/2025
OLD
WRIT
COURT
WP (C) - BRANCH
/2026(22.01.2026 |1 207 Ik parTDA gib 3 s
BENCH-1
COURT
WP (C) - SURIYAKANTA o
/2026(22.01.2026 50 207 SHEY NO. 3 |Order Dtd. 2026-01-21
OLD
COURT
/2026 (22.01.2026 ABLAPL™  op sunDARA NO. 3 |Order Dtd. 2026-01-20
13387/2025
OLD
B () COURT
/2026 (22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
29178/2025
OLD
COURT
/2026 122.01.2026  [PBLAPL™  y MomaNTy NO. 3 |order Dtd. 2026-01-20
13387/2025
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026 [1¢ =07 |k PARTDA NO. 3 |order Dtd. 2026-01-20 o NCH.
OLD
ABLAPL- COURT
/2026 (22.01.2026 MM NAYAK NO. 3 |Order Dtd. 2026-01-20 BATL-1
14128/2025
OLD
COURT
/2026 (22.01.2026 BBLAPL™ g samoo NO. 3 |Order Dtd. 2026-01-20
515/2026
OLD
COURT
We (C) - o WRIT
/2026(22.01.2026 ;7 507 |k PARTDA NO. 3 |Order Dtd. 2026-01-20 o NCH.
OLD
COURT
WP (C) - o WRIT
/2026 22.01.2026 ;o =)° P K DasH NO. 3 |Order Dtd. 2026-01-20 o
OLD
COURT
/2026 22.01.2026 |[ABLAPL™ lp paTRA NO. 3 |order Dtd. 2026-01-20 BATL-1
462/2026
OLD
/2026(22.01.2026 |ABLAPL-  |AK JATI (COURT |Order Dtd. 2026-01-20




400/2026 NO. 3
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026  [1¢ 207 |k PARIDA NO. 3 |Order Dtd. 2026-01-20 o e
OLD
COURT
/2026 22.01.2026 |[ABDBAPL™ lap Navak NO. 3 |Order Dtd. 2026-01-20
399/2026
OLD
COURT
/2026 22.01.2026 |[RBLAPL MR SAHOO NO. 3 lorder Dtd. 2026-01-20
395/2026
OLD
0B () - COURT
/2026 (22.01.2026 K PARIDA NO. 3 |Order Dtd. 2026-01-20
16447/2025
OLD
COURT
/2026 (22.01.2026 |[ABLAPL MR SAHOO NO. 3 |order Dtd. 2026-01-20
394/2026
OLD
COURT
/2026 22.01.2026 |[BBLAPL™  hp samoo NO. 3 |Order Dtd. 2026-01-20 BAIL-1
393/2026
OLD
COURT
WP (C) - L WRIT
/2026(22.01.2026 [1¢ S0 ls K RATH NO. 3 |Order Dtd. 2026-01-20 o i
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026 |1, 207 |k PARTDA ggb 3 lorder Dtd. 2026-01-20 L
COURT
/2026 22.01.2026 |[PBLAPL™ o samoo NO. 3 |order Dtd. 2026-01-20 BATL-2
386/2026
OLD
COURT
/2026 (22.01.2026 ABLAPL= iog saTapaTHY NO. 3 |order Dtd. 2026-01-20
383/2026
OLD
COURT
/2026 22.01.2026 |[RBLAPL~ ok PATRA NO. 3 |Order Dtd. 2026-01-20
382/2026
OLD
COURT
WP (C) - o WRIT
/2026 (22.01.2026  |1¢ =)7K PARIDA NO. 3 |order Dtd. 2026-01-20 o
OLD
COURT
/2026 22.01.2026 |[BBLAPL™ lop paRrTK NO. 3 |0rder Dtd. 2026-01-20
381/2026
OLD
COURT
/2026 22.01.2026 |[ABLAPL™ pp BaRTK NO. 3 |order Dtd. 2026-01-20 BATL-1
380/2026
OLD
W (C) - COURT
/2026 (22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
16466/2025
OLD
COURT
/2026 22.01.2026 |[BBLAPL™ lop paRrTK NO. 3 |0rder Dtd. 2026-01-20
379/2026
OLD
COURT
WP (C) - o WRIT
/2026 22.01.2026 "2 05)° |k PARTDA NO. 3 |Order Dtd. 2025-02-28 N

OLD




ABLAPL-

COURT

/2026(22.01.2026 2700 |pp BARTK NO. 3 |order Dtd. 2026-01-20
OLD
COURT
/2026 22.01.2026 |[ABLAPL™ pp BaRIK NO. 3 |Order Dtd. 2026-01-20
377/2026
OLD
WP (C) COURT
/2026 (22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
20427/2025
OLD
I COURT
/2026 (22.01.2026 SC BISWAL NO. 3 |order Dtd. 2026-01-21
10951/2025
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026  [1¢ =07 B SAMAL NO. 3 |Order Dtd. 2026-01-20 N
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026 |17 507 |k pARTDA NO. 3 |order Dtd. 2026-01-20 e
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026 [1- 007 |k PARIDA NO. 3 |Order Dtd. 2026-01-20 o
OLD
b (C) - COURT
/2026 (22.01.2026 K PARIDA NO. 3 |Order Dtd. 2026-01-20
18413/2025
OLD
e () - COURT
/2026 (22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
18179/2025
OLD
COURT
/2026 [22.01.2026 [BELAPL™ oo prswar NO. 3 |order Dtd. 2026-01-20
484/2025
OLD
e (C) - COURT
/2026 |22.01.2026 K PARIDA NO. 3 |order Dtd. 2026-01-20
17241/2025
OLD
COURT
WP (C) - o WRIT
/2026(22.01.2026  [1¢ 517 |k pARTDA NO. 3 |order Dtd. 2026-01-20 e
OLD
COURT
WP (C) - L WRIT
/2026(22.01.2026 [T 207 |k PARTDA NO. 3 |order Dtd. 2026-01-20 o N
OLD
COURT
We (C) - L WRIT
/2026 22.01.2026 )0 207 s sawAL NO. 3 |order Dtd. 2026-01-20 o
OLD
WRIT
/2026 |22.01.2026 |WELC)- K PARIDA ESURg Order Dtd. 2026-01-20 BRANCH
0L 16273/2025 o : (DIVIS]
BENCH--
N COURT
/2026 (22.01.2026 C SAMAL NO. 3 |order Dtd. 2026-01-21
11468/2025
OLD
BLAPL— COURT
/2026 (22.01.2026 B DAS NO. 3 |order Dtd. 2026-01-21
9225/2025
OLD
WP (C) - COURT L WRIT
/2026 22.01.2026 "¢ =" MK PRADHAN FOURT lorder Drd. 2026-01-22 o




loLD

COURT
RVWPET- CIVIL
/2026 22.01.2026 U500 P K DASH NO. 9 |Order Dtd. 2026-02-11 EeTerc
OLD
COURT
ABLAPL- PRAKASH
/2026 22.01.2026 0 e asH gib 9 |order Dtd. 2026-01-20
COURT
ABLAPL- PRAKASH
/2026 122.01.2026 (0 e bASH ggb 3 lorder Dtd. 2026-02-17 BAIL-1
COURT
ABLAPL- BALARAM
/2026 22.01.2026 (2000 o [BReAT NO. 3 |Order Dtd. 2026-01-20
OLD
COURT
/2026 (22.01.2026 [PBLAPL™ AT DasH NO. 3 |Order Dtd. 2026-01-20
195/2026
OLD
N COURT
/2026 (22.01.2026 T R DAS NO. 3 |Order Dtd. 2026-01-21
8298/2025
OLD
COURT
/2026 22.01.2026 |[PBLEPL= 2 pas NO. 3 |order Dtd. 2026-01-20
409/2026
OLD
MISC.
/2026 (22.01.2026 |FROT A K MOHANTY COURT | der Dtd. 2025-11-07 APPEAL
195/2020 NO. 6
SEC.
ABLAPL- JADUNATH COURT
/2026 22.01.2026 [ ot o co KL lorder Dtd. 2026-01-20
BLAPL- JADUNATH COURT
/202622.01.2026 oo s coURC lorder Dtd. 2026-01-21 BATL-1
ABLAPL- JADUNATH COURT
/202622.01.2026 o co e lorder ptd. 2026-01-20
WRIT
WP (C) - COURT o BRANCH
/2026 22.01.2026 70 ©)° |SURENDRA DAS FoURE lorder prd. 2026-01-22 i
BENCH-"
CRLMC— COURT
/2026 22.01.2026 S50 . MOHANTY FoURC lorder ptd. 9999-12-31
CRLMC— COURT
/2026 22.01.2026 |0 |3.R.PUROHIT coURC lorder Dtd. 2026-02-16
RAMESH
/2026 (22.01.2026 ?2???3;025 CHANDRA EgURg Order Dtd. 2026-01-20 BAIL-1
MAHARANA .
RAMESH
/2026 22.01.2026 ??%?58;6 CHANDRA ;gURg Order Dtd. 2026-01-20 BATL-1
MAHARANA .
We (C) - COURT o WRIT
/2026 22.01.2026 2 207 |k SAHOO Fo KT lorder Dtd. 2026-01-20 o CH.
WP (C) - COURT o
/2026 22.01.2026 )0 )" R CH ROUT Fo R lorder ptd. 2026-01-22




SANTOSH
/2026 |22.01.2026 ??i§2;2025 KUMAR ;gURZ Judgement Dtd. 2026-01-21
MAHANTY .
WA~ COURT
/2026(22.01.2026 |3)7 00 B K PANDA FoORT lorder ptd. 2026-01-19
ABLAPL- SUVENDU COURT
/2026 22.01.2026  To00 0 DU Fo KT lorder Dtd. 2026-01-20
ABLAPL- BINDU SAGAR COURT
/2026 (22.01.2026 [y o (o0 FoURC lorder ptd. 2026-01-20 BATL-1
ABLAPL- SIBA PRASAD COURT
/2026(22.01.2026 5000 SR co RC lorder Dtd. 2026-01-20
ABLAPL- AMLAN SHAKTI COURT
/2026 22.01.2026 200 o BES FoURC lorder ptd. 2026-01-20
ABLAPL- COURT
/2026 1(22.01.2026 14195/2025 DILLIP SAMAL NO. 6 Order Dtd. 2026-01-20 BATIL-1
ABLAPL- COURT
/2026 (22.01.2026 (o ohn o AL MOHANTY o R |order ptd. 2026-01-20
ABLAPL- NEELAM B. COURT
/2026 22.01.2026  (Zon00 TR FoURE lorder ptd. 2026-01-20
BLAPL- S. R. COURT
/2026 22.01.2026 S0l e co KL lorder Dtd. 2026-01-21
COURT
/2026 (22.01.2026 [PBDAPL= lup sanoo NO. |Order Dtd. 2026-01-21
9407/2025 -
COURT
ABLAPL-
/2026122.01.2026 11186/2025 PK MISHRA TS. Order Dtd. 2026-01-21 BAIL-2
COURT
WP (C) - SANJAY KUMAR B B
/2026 22.01.2026 25 ) o [ TS. Order Dtd. 2026-01-20
ABLAPL- COURT
/2026(22.01.2026 NK SATAPATHY NO. |Order Dtd. 2026-01-21 BATL-1
12596/2025 0
COURT
ABLAPL-
/2026(22.01.2026 {3200 |BK DALAT TS. Order Dtd. 2026-01-21
COURT
ABLAPL-
/2026 22.01.2026 "o 0 B TANGA TS. Order Dtd. 2026-01-20
WP (C) - COURT o WRIT
/2026 22.01.2026 |",0° D NAYAK FoORD lorder ptd. 2026-02-11 o
WP (C) - COURT o
/2026 22.01.2026  27,5)° |k Das co KT lorder Dtd. 2026-01-21
/2026 (22.01.2026  |[WP(C)- 'PRAKASH KU (COURT |Order Dtd. 2026-01-22 WRIT




2386/2026 |JENA NO. © BRANCH-
WP (C) COURT
/2026 1(22.01.2026 M K MOHANTY [C.O. NO. Order Dtd. 2026-02-03
1355/2026 23
WP (C) COURT
/2026 1(22.01.2026 13190/2025 D P PATRA C.O. 22. Order Dtd. 2026-01-09
CRIMO- COURT
/2026122.01.2026 S. BARIK C.O. NO. 2 |Order Dtd. 2025-12-23
5512/2025
OLD
BLADL- COURT
/2026 1(22.01.2026 S.P.SAMANATA C.O. NO. 2 |Order Dtd. 2026-01-21 BAIL-1
10378/2025
OLD
BLAPL- SRINIBASH COURT
/2026122.01.2026 213/2026 MOHANTY C.O. NO. 3 Order Dtd. 2026-01-22
BLAPL- COURT
/2026(22.01.2026 SK BEHERA c.o. NO. |Order Dtd. 2026-01-22 BATL-2
433/2026 17
COURT
WP (C) - o WRIT
/2026 22.01.2026 237472026 |P K JENA c.o. $2. Order Dtd. 2026-01-22 BRANCEH-
WP (C) - COURT o
/2026122.01.2026 1359/2025 B. MOHANTY C.O. NO. 5 Order Dtd. 2026-01-21
CRLMC- COURT CRIMINZ
/2026122.01.2026 261/2026 D P DASH C.O. NO. 5 Order Dtd. 2026-01-21 MISC
COURT
BLAPL-
/2026(22.01.2026 |-, o |D.P.DASH c.o. $g.
T COURT
/2026122.01.2026 S.K.BEHERA C.O. NO. Order Dtd. 2026-03-09
2515/2026 17
COURT
WP (C) - GAUTAM KUMAR o
/2026122.01.2026 2359/2026 |ROUTRAY C.O. NO. 2 |Order Dtd. 2026-01-29
OLD
WP (C) - BIDYADHAR o
/2026(22.01.2026 | o e oo c o GENERAL Judgement Dtd. 2026-01-19
CRLREV- SOUMYARANJAN
/2026 1(22.01.2026 271/2025 PATKRAY GENERAL Judgement Dtd. 2026-01-16
WP (C) - PRASANTA o WRIT
/2026122.01.2026 37552/2025 KUMAR PATRI GENERAL Order Dtd. 2026-01-20 BRANCH-
WP (C) - CHANDAN . . WRIT
/202622.01.2026 |0 c00 5055 [kumar Navak |CENERAL Petition With Annexures BRANCH-
CRLMC- KULDEEP
/2026122.01.2026 4368/2025 MOHANTY GENERAL Order Dtd. 2026-01-21
CRLMC- KULDEEP CRIMIN?
/2026 1(22.01.2026 4369/2025 MOHANTY GENERAL Order Dtd. 2026-01-21 MISC
/2026 (22.01.2026  |CRLMC- |SOUMYARANJAN |GENERAL | lorder Dtd. 2026-01-20




207/2026 |PAIKRAY | |
ABLAPL- AJIT KUMAR
/202622.01.2026 |00 o Laur GENERAL Order Dtd. 2026-01-21 BAIL-1
CONTC- SANDHYARANI
/2026(22.01.2026 5287/2024 |PANT GENERAL Order Dtd. 2026-01-20
/202622.01.2026 we (C) - KABITA SWAIN |GENERAL Entire Document
U 16099/2025
WA~ MANOJ KUMAR WRIT
/2026(22.01.2026 802/2022 |RANA GENERAL Order Dtd. 2025-10-28 APDEAL
CMAPL- MANOJ KUMAR
/2026|22.01.2026 /00055 lpana GENERAL Order Dtd. 2024-11-08 M.J.C.
WP (C) - SANDHYARANI o WRIT
/202622.01.2026 |00 h0o6 [panT GENERAL Order Dtd. 2026-01-21 BRANCH-
WRIT
WP (C) - RAKESH KUMAR o BRANCH
/2026(22.01.2026 |5 000 0000 (paTRA GENERAL Judgement Dtd. 2026-01-12 (DIVIS]
BENCH-:
WP (C) - o WRIT
/2026(22.01.2026  |;coo0 50,5 |[RAKESH PATRA |GENERAL Order Dtd. 2026-01-12 BRANCH-
CRLMP- GHANASHYAM
/202622.01.2026 |/ 00055 MUDULT GENERAL Order Dtd. 2026-01-20
WP (C) - RAKESH KUMAR a1
/20261(22.01.2026 36633/2025 PATRA GENERAL Judgement Dtd. 2026-01-12
ABLAPL- GHANASHYAM
/2026|22.01.2026  [Jo2"0 oo ubunt GENERAL Order Dtd. 2026-01-20
WP (C) - MANOJ KUMAR i WRIT
/2026|22.01.2026 |5, 205053 lRana GENERAL Order Dtd. 2025-11-12 BRANCH-
WP (C) - RAKESH KUMAR e WRIT
/2026(22.01.2026 |5 070 o6 [paTRA GENERAL Order Dtd. 2026-01-16 BRANCH-
WP (C) - RAKESH KUMAR o WRIT
/2026(22.01.2026 73/2026 PATRA GENERAL Order Dtd. 2026-01-15 BRANCH-
CONTC- RAKESH KUMAR
/2026(22.01.2026 5794/2025 |PATRA GENERAL Order Dtd. 2026-01-19
WA~ GHANASHYAM
/2026(22.01.2026 1879/2025 IMUDULI GENERAL Order Dtd. 2026-01-21
CRLMC- RAJAT KUMAR
/2026(22.01.2026 193/2026 |PADHI GENERAL Order Dtd. 2026-01-19
WP (C) - DEBA KUMAR . . WRIT
/2026|22.01.2026 |,/ o0 006 |RaTH GENERAL Entire Brief BRANCH-
MISC.
MACA- LILABATI
/202622.01.2026 431/2024 SINGH GENERAL Entire Document APPEAL
SEC.
/2026(22.01.2026 WP (C)- DEBA KUMAR |GENERAL | [Entire Brief WRIT




33755/2025 |[RATH BRANCH-
CMP- BALARAM WRIT
/2026(22.01.2026 ([0 o [ERE GENERAL Order Dtd. 2026-01-21 o e
WP (C) - o WRIT
/2026(22.01.2026 |15 2" |p BISWAL GENERAL Order Dtd. 2026-01-20 o NCH.
/2026 |22.01.2026 |CREMCT M R BARIK  |GENERAL Order Dtd. 2006-07-04
0L 637/2006 :
/2026 22.01.2026 |09CT S N MISHRA |GENERAL Order Dtd. 2018-03-27
0L 8600/2000 :
/2026 (22.01.2026 |CUAPLT S N MISHRA |GENERAL Order Dtd. 2018-04-13
0L 141/2018 :
/2026 22.01.2026 | CRDAT B DAS GENERAL Order Dtd. 2024-08-28
UL 693/2024 :
WP (C) - o WRIT
/2026122.01.2026 4752/2019 S K MOHARANA GENERAL Order Dtd. 2025-12-24 BRANCH-
/2026 |22.01.2026 |["E(C)- S K PARIDA |GENERAL Order Dtd. 2026-01-21
0L 34987/2025 :
/2026 |22.01.2026 |WELC) T K NAYAK  |GENERAL Order Dtd. 2026-01-16
0L 132/2026 :
/2026 |22.01.2026 |WELC)- S K PARIDA |GENERAL Order Dtd. 2026-01-21
0L 25338/2024 .
/2026 |22.01.2026 |WELC)- P K DAS GENERAL Order Dtd. 2026-01-20
4820/2025
WP (C) - o WRIT
/2026 (22.01.2026  1015)° i K MOHANTA |GENERAL Order Dtd. 2026-01-20 e
WP (C) - L WRIT
/2026(22.01.2026  [1c 200 P NAYAK GENERAL Order Dtd. 2026-01-16 o NCH.
/2026 (22.01.2026 |CMET J P KAR GENERAL Order Dtd. 5000-01-01
0L 1135/2025 :
/2026 |22.01.2026 |NE(C)- S DHIR GENERAL Order Dtd. 2026-01-20
0L 37801/2025 :
/2026 (22.01.2026 |CRLME- J LENKA GENERAL Order Dtd. 2025-11-28
0L 1369/2025 :
WRIT
We (C) - L BRANCH
/2026122.01.2026 31732/2025 J D MUDULI GENERAL Order Dtd. 2025-11-11 (DIVIS]
BENCH-7
/2026 |22.01.2026 |WELC) J J PRADHAN |GENERAL Order Dtd. 2026-01-19
0L 482/2026 :
/2026 (22.01.2026  |CRLMC- \J SAHOO GENERAL | lorder Dtd. 2026-01-20




155/2026

CMP-
/20261(22.01.2026 1766/2025 J SAHOO GENERAL Order Dtd. 9999-12-31
ABLAPL-
/20261(22.01.2026 13154/2024 K K NATH GENERAL Order Dtd. 2026-01-22
ABLAPL- JADUNATH
/20261(22.01.2026 14978/2025 PRADHAN GENERAL Order Dtd. 2026-01-21 BAIL-1
ABLAPL- JYOTI RANJAN
/20261(22.01.2026 12015/2025 [NAYAK GENERAL Order Dtd. 2026-01-21
ABLAPL- JYOTI RANJAN
/2026 1(22.01.2026 14957/2025 [NAYAK GENERAL Order Dtd. 2026-01-21 BAIL-1
ABLAPL-
/20261(22.01.2026 13265/2025 P. K. BEHERA |GENERAL Order Dtd. 2026-01-21
WP (C) - A. K. o
/20261(22.01.2026 1087/2026 |MOHANTY GENERAL Order Dtd. 2026-01-21
WRIT
WP (C) - A. K. o BRANCH
/20261(22.01.2026 1100/2026 |MOHANTY GENERAL Order Dtd. 2026-01-21 (DIVIS]
BENCH--
WP (C) - A. K. o
/20261(22.01.2026 1611/2026 |MOHANTY GENERAL Order Dtd. 2026-02-10
WP (C) - A. K. o
/20261(22.01.2026 30876/2025 MOHANTY GENERAL Order Dtd. 2026-01-13
WP (C) - JEEBAN JYOTI o
/2026 1(22.01.2026 617/2026 PRADHAN GENERAL Order Dtd. 2026-01-15
CRLMA- .
/2026 1(22.01.2026 330/2019 N SAHOO GENERAL Entire Order BAIL-1
RVWPET- CIVIL
/20261(22.01.2026 76/2024 Y DAS GENERAL Order Dtd. 9999-12-31 REVISIC
/2026 [22.01.2026 |[DLAPL- S K SWAIN  |GENERAL Order Dtd. 2018-11-26
U 2737/2018 :
WP (C) - WRIT
/2026 1(22.01.2026 4388/2017 P K DASH GENERAL Order Dtd. 2026-01-21 BRANCH-
WP (C) - L. . WRIT
/2026 1(22.01.2026 14922/2021 S B UDGATA GENERAL PetitionAnnexure, Counter,Rejoinder, BRANCH-
/2026 22.01.2026 |0JC7 P K JENA GENERAL Order Dtd. 2007-01-16
U 17589/1998 :
CMP- .. . WRIT
/2026(22.01.2026 519/2017 A PATTANAIK |GENERAL RejoinderEntire Order, BRANCH-
0JC— Order Dtd. 2001-12-
/20261(22.01.2026 K K MOHANTY |GENERAL 20Petition, Annexure,Rejoinder,Entire
14985/2001
Order,
WP (C) -
/20261(22.01.2026 L MOHANTY GENERAL Order Dtd. 2015-10-08

14526/2006




SECOND

/2026 |22.01.2026 |SA-14/1999 |A C MOHANTY |GENERAL Order Dtd. 2024-04-19 e
/2026 [22.01.2026 |"E{C)- L MOHANTY  |GENERAL Order Dtd. 2015-11-09
14525/2006
WRIT
WP (C) - e BRANCH
/2026122.01.2026 10324/2023 L MOHANTY GENERAL Order Dtd. 2026-03-20 (DIVIS]
BENCH-1
CRLMC- CRIMINZ
/2026(22.01.2026 (12000 M R SAHOO  |GENERAL Order Dtd. 2025-11-07 e
WP (C) - o WRIT
/2026 (22.01.2026 300507 G B DasH GENERAL Order Dtd. 2026-01-19 e,
/2026 |22.01.2026 |WELC)- I PANDA GENERAL Order Dtd. 2026-01-22
-0L. 19884/2025 :
WP (C) - o WRIT
/2026(22.01.2026  [1¢ =07 |1 pawpa GENERAL Order Dtd. 2026-01-22 e
/2026 |22.01.2026 |"E(C)- I PANDA GENERAL Order Dtd. 2026-01-22
T 19512/2025 ’
/2026 |22.01.2026 |[WE(C)~ I PANDA GENERAL Order Dtd. 2026-01-22
UL 9643/2025 :
/2026 |22.01.2026 |TRE(C) = Iy pag GENERAL Order Dtd. 2026-01-06
0L 457/2025 :
/2026 |22.01.2026  |SMP” D SAMAL GENERAL Order Dtd. 2026-01-21
UL 131/2026 raer :
/2026 |22.01.2026 |[WELC)~ J P KAR GENERAL Order Dtd. 2026-02-23
-0L. 2401/2026 :
/2026 (22.01.2026 |CME” M BISWAL GENERAL Order Dtd. 2026-01-07
UL 891/2024 :
/2026 |22.01.2026 |ME” A K BISWAL |GENERAL Order Dtd. 2026-01-15
Y 755/2025 € .
CRLMC- CRIMIN?
/2026122.01.2026 534/2025 A PATTANAIK |GENERAL Order Dtd. 9999-12-31 MISC
/2026 (22.01.2026 [ABLAPL™ 1y MOHANTY  |GENERAL Order Dtd. 2026-01-16 BATL-1
294/2026
ABLAPL-
/2026(22.01.2026 70700 |p K PAL GENERAL Order Dtd. 2026-01-21
ABLAPL-
/2026 122.01.2026 13302/2025 A. K. BEHERA |GENERAL Order Dtd. 2026-01-20 BAIL-1
WRIT
WP (C) - L BRANCH
/2026 22.01.2026 120" Ia pas GENERAL Order Dtd. 2026-01-13 i

BENCH-




WP (C) - o WRIT
/2026(22.01.2026 || oo)” /P K ROUTRAY |GENERAL Order Dtd. 2025-10-30 NG
WP (C) - o WRIT
/2026(22.01.2026 [[3;07 IS R PANDA  |GENERAL Order Dtd. 2023-05-18 NG
WP (C) - o WRIT
/202622.01.2026 "10° IS R PANDA  |GENERAL Order Dtd. 2023-05-18 e CH.
WPC (OAC) — _oa-
/2026(22.01.2026 1o 9007 IS P SAHOO  |GENERAL Order Dtd. 2022-08-17 OA Brar
CMP- WRIT
/2026(22.01.2026 |- 07 . |S K SWAIN  |GENERAL Order Dtd. 9999-12-31 NG
WP (C) - WRIT
/2026 22.01.2026 1o 207 A K JATI GENERAL Order Dtd. 2026-01-15 N
WP (C) - o WRIT
/2026 22.01.2026 1o S0 A K JATI GENERAL Order Dtd. 2026-01-15 L
WP (C) - L WRIT
/2026|22.01.2026 |32 /7. |S P DAS GENERAL Order Dtd. 2026-01-22 R ANCH-
WP (C) - Order Dtd. 2021-07- WRIT
/2026)\22.01.2026 18837/2021 P K PATRA GENERAL 14Petition, Annexure, BRANCH-
/2026 22.01.2026 |FA-58/1982 |p K PANT GENERAL Order Dtd. 2018-11-13
/2026 1(22.01.2026 0JC- A SUNDARAY GENERAL
0L 2508/1988
/2026 (22.01.2026 |CMET K C PANDA  |GENERAL Order Dtd. 2026-01-16
UL 82/2026 :
/2026 |22.01.2026 [SMB K C PANDA  |GENERAL Order Dtd. 2026-01-16
0L 100/2026 :
/2026 (22.01.2026 |CHET B DAS GENERAL Order Dtd. 2026-01-06
0L 1325/2025 :
/2026 (22.01.2026 |NELC)- B DAS GENERAL Order Dtd. 2026-03-18
1676/2026
/2026 22.01.2026 ?558?2' S N GAYA GENERAL Order Dtd. 2026-02-19
WP (C) - o WRIT
/2026 22.01.2026 |72 - |8 DAs GENERAL Order Dtd. 2026-01-22 R CH.
CRLMC- PARTHA
/202622.01.2026 ool o [ S ae [GENERAL Order Dtd. 2026-01-22
WP (C) - L WRIT
/2026(22.01.2026 [ 207 M R SAHOO  |GENERAL Order Dtd. 2025-11-10 AN
CRLREV- PARTHA CRIMINZ
/2026(22.01.2026 S T AT Dag |GENERAL Order Dtd. 2026-02-09 e
/2026(22.01.2026 WP (C)- A SUNDARAY |GENERAL | lOrder Dtd. 2026-01-22




14511/2025 |

WP (C) - o1
/202622.01.2026 ;0 2)° A SUNDARAY |GENERAL Order Dtd. 2026-01-22
/2026 [22.01.2026 |[NE{C)- A SUNDARAY |GENERAL Order Dtd. 2026-01-22
3550/2025
WP (C) - o WRIT
/202622.01.2026 |10 2)° A SUNDARAY |GENERAL Order Dtd. 2026-01-22 R ANCE-
/2026 |22.01.2026 |[NE(C)- A SUNDARAY |GENERAL Order Dtd. 2026-01-22
i 3540/2025 )
WP (C) - L WRIT
/2026 22.01.2026  |1c 507 I BHOT GENERAL Order Dtd. 2025-12-17 R ANCE-
WP (C) - L WRIT
/2026122.01.2026 37496/2025 J R BEHERA GENERAL Order Dtd. 9999-12-31 BRANCH-
WP (C) - o WRIT
/2026(22.01.2026 10 )7 |7 R BEHERA |GENERAL Order Dtd. 2026-01-22 ERANCH-
/2026 |22.01.2026 |WELC)- J R BEHERA |GENERAL Order Dtd. 2026-01-21
Sty 2121/2026 )
WP (C) - o WRIT
/2026(22.01.2026 [0 1507 s acuARYA  |GENERAL Order Dtd. 2026-01-22 ERANCH-
/2026 |22.01.2026 |SONTC C R NAYAK  |GENERAL Order Dtd. 2026-01-22
Sl 265/2026 )
WRIT
WP (C) - o BRANCH
/2026(22.01.2026 |1 )" |c R NAYAK  |GENERAL Order Dtd. 9999-12-31 (DTVIST
BENCH-7
WP (C) - o WRIT
/2026 (22.01.2026 |1¢ 5" b D NAIK GENERAL Order Dtd. 2026-01-22 ERANCH.
/2026 |22.01.2026 |"E(C) D D NAIK GENERAL Order Dtd. 2026-01-22
SUL. 1848/2026 )
ABLAPL-
/2026(22.01.2026 22270 s pas GENERAL Order Dtd. 2025-08-21
WP (C) - WRIT
/2026(22.01.2026 |75 05)° K PANT GENERAL Order Dtd. 2026-01-22 R ANCE-

NIC



